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BEFORE THE NATIONAL GREEN TRIBUNAL AT PRINCIPLE
BENCH, NEW DELHI

EXECUTION APPICATION NO. 48 /2023
IN
ORIGINAL APPLICATION 427/2023 (IA NO 873/2023)

IN THE MATTER OF:
ASHOK KUMAR GAUTAM ...DECREE HOLDER/APPLICANT
VERSUS
GOVERNING BODY MEMBERS OF PIYUSH HEIGHTS RESIDENTS
WELFARE ASSOCIATION & ORS. ...RESPONDENTS
INDEX
S.NO PARTICULARS PAGE NO.
1. ANNEXURE A 1
REPLY TO RIGHT TO INFORMATION UNDER RTI 1-3
ACT 2005, MEMO NO.2563 DATED 13/08/2024.
2. ANNEXURE A 2
REQUEST FOR REVIEW OF ORDER MEMO NO.
ZP-261 VOL II//AD(GK)/2024/11202  DATED 4
01.04.2024
NEW DELHI
DATE: 21.08.2024
RESPONDENTS
Through,
Counsel(s)

Sh. Mahavir Singh Chahar, Adyv,

Ms. Panchajanya Batra Singh, Adyv,

Sh. Himalaya Singh. Adv,

Sh. Dishant Kalra, Adv,

Ch. 426, S-BLOCK, DHC, NEW DELHI,
vesadvocatesgmail.com.
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From,

SPIO-cum-District Town Planner (P),

Faridabad.
To

Sh. Bijender Singh,

R/o Flat No. H-215, Piyush Heights,

Sector-89, Faridabad.

_ Memo No. S ¢3 Dated }$IOS1W

Sub:- Information under RTI Act-2005.
Ref:- RTI application received in this office on 09.08.2024.

On the subject cited above, with reference to application under reference,

rvey report/letter sent vide this office memo no. 2509 dated

Town & Country Planning, Haryana, Chandigarh
7.2024 is attached

the certified copy of su

08.08.2024 in reference to Director,

office memo no. ZP-261 Vol—II/AD(GK)/2024/21923 dated 17.0

herewith.
This is for your information only.

DA/As above.

ek B

I,SPIO-cum—District Town Planner(P),
% Faridabad.
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pistrict Town Planner, Faridabad (Planning)
DEPARTMENT OF TOWN AND COUNTRY PLANNING
HSVP Office Complex, Sector-12, Faridabad, Tol No.:0129 ’)C)8‘()",41
B-mail: dip7.faridebad iepgmailcom

o, e
Senior Town Planner,
Faridabad,
; Memo No, 63559 : Dated 08[{)8’}0}1—

Subs: - Request for review of order memo no. ZP-261 Vol-1)/AD(GK)/2024/11202 dated
01.04.2024,

(- 0 s T 3 - . i =

INU ‘:l)),nu tor, Town & Counlry Planning, Haryana office memo no. 21923 dated

17.07.2024 received in this office on 26.07.2024.
On the nbove cited subject; it is submilled that vide order memo no. /1°-261 .\’ol-
11(’ AD(CK)/2024/11202 dated 01.04.2024 (copy attached) request of applicants for composition
ol conslruction of temple (religious building) built in Group Housing Colony namelv Pivush
Feight, Sector 89, Faridabad was refused by HQ. Naw, vide letter under reference, directions
have been received to this office for re-survey of the said site of temple. The site of said temple

has been got visited by this office and the report is as under:-

L. The temple sile measuring 125.00 Sqmt. has been constructed in area silualed near
Tower ] in above said colony. However, the area of temple falling under green & open
space is difficult to ascertain at site as the shape of green area earmarked near Primary
school sile is not as per approved layout plan. The tentative location of temple has been

shown on the copy of approved layout plan altached herewith.

[ES]

['he Primary school sile shown in approved layout plan has now been utilized as green
area at sile after demolition of school building in compliance of the orders dated
18.05.2022 passed by Ministry of Environment, Forest & Climate Change, Govt. of India
(copy attached).

The required,approved & available green area at site is as below:-

(%)

Allribute. Re-q;}fod (in ‘ Approved (insqmt.) | As per site (in s-qml.)

sqmt.)

|

|

e | T |

i"'d?e[en Area | 10620.619 ‘I 10641.13 10641.13+4070.00(Primary I
i l ! school  site” now beingf

! | utilized as green)-125.00 '
(temple)-101.65 (UG tank !
mumly & Pump room) =
A | : 1448448 sqml. j

!
!
i
i
i
|

S

Issued under R T, Act Only

ot

. ' Assistant Town Pl
ARIDABAD
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an showing the location of temple site a nd gyreen arca is

d layout p!
tion and further necessary aclion,/ylc:aso.

Two sels of approve

allached herewith for your kind informa
i £
D.A/as above "~
( Wi
ey
S Bl
District Town P nn‘nc(‘,

Faridabad.
by

Dated 08168’/% 24

Town & Country Planning, Jlaryana,

I'ndst. No. 0?5 {0

orwarded to Director,

A copy of above is f
Chandigarh for information and necessary action, please. .
< 7
. ]

gy
District Town Flahner,
7 Faridabad.
L

\ssued under R T Act Only

Assistant Town Planner
FAR\DABAD

1
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DIRECTORATE OF TOWN AND COUNTRY PLANNING, HARYANA
Nagar Yojana Bhavan, Plot No. 3, Block-A, Sector-18-A, Madhya Mary, Chandigarh.
Tele -Fax: -0172-2548475: 0172-2549851, E-mail:tcpharyanaZ@gmail.corn
Web Site www.tcpharyana.gov.in

To

District Town Planner,
Faridabad.

Memo No. ZP-261 Vol-Il/AD(GK)/2024/ 2) 923 Dated:- || °W}7

Subject: Request ~ for review of order memo no. ZP-261 Vol
11/AD(GK)/2024/11202 dated 01.04.2024.

Reference: In reference to this office® memo dated 01.04.2024 & applicant
request dated 29.04.2024 on the subject cited above.

Please find enclosed herewith copy of request from residents of
Piyush Height Society in reference to the review of this office letter dated
01.04.2024. You are requested to re-survey the site of Temple (Religious Building)
and send your report through STP, Faridabad within 7 days.

O
(Savitaindal)
District Town Planner (HQ)

ZFO:‘; Director, Town & Country Planning
% Haryana, Chandigarh.

-~_Endst. No. ZP-261 Vol-Il /AD(GK)/2024/ 2)92Y~25 Dated 17y 03] 2Y

A copy of the above is forwarded to following for information please.

1. Senior Town Planner, Faridabad
2. Sh. Bijender Singh, H.no. 215, C/o Trust Luxmi Narayan Temple, Piyush

Height, Sector-89, Faridabad.
jj/x
/"‘

(Savita Jindal)
District Town Planner (HQ)
? For; Director, Town & Country Planning
& Haryana, Chandigarh.



